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Shn T. B. Vittal Kao: Ma> I know 
whether, sinco the Government an 
uounced that they would consider 
favourably the installation of a fer­
tiliser factory m the private sector 
<inv private party has approached the 
Government for licence*

Shri Mautbkal Shah: Yes Sir
Several of them

Shri Tyagi: Has the Government
examined the feasibility of setting up

O r*l Antw tn

smaller fertiliser plants in place of 
the bigger units*

Shri Manubhai Shah: That is a
very right question In a country 
so big as ours, we are not tying our­
selves down to only large capacities 
Therefore, exploratory talks are go­
ing ahead already for seeing that 
medium and small size plants are 
also established, but it cannot be 
said with certainty where and how 
many will come up

Shri Kamanathan Chettiar Ma> I
know whether there is any foreign 
participation in this project, and if so, 
what will be the percentage allotted 
to the foreign participants7

Shri Manubhai Shah: As. 1 have
already pointed out in the mam ans­
wer, the matter is under considers 
tion as to what capacity will be 
established and what types of ferti­
lisers will be produced Then will 
follow the question of participation 
or otherwise Usually there is onl> 
technical collaboration on deferred 
payment terms

Shri P C Borooah: May I know 
the earliest time by which the Assam 
fertilise r factor} is likelv to be esta 
bhshed9

Shri Manubhai Shah On the pie- 
sent indication, the As^am factory, if 
it materialises, should not take more 
than three vears>
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U N Map

/S h n  H N Mukerjee 
Shn Mubar.unrd Elias

Will the Prime Minister be pleased 
to lefer to the reply given to On- 
starred Question No 26, dated the 
11th August. 1958 and state what has 
come out of our discussion with the 
U N Secretariat in regard to the 
wrong delineation of Kashmir’s posi­
tion on a U N map9
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The Degnty W h h f  « (  Extern*! 
Affair* (Shrimati laW w d  Menon):
Our Permanent Representative in New 
York has repeatedly taken up the 
subject with the U.N. Secretariat. 
Copies of recent correspondence are 
placed on the Table of the House. [See 
Append’x II, annexure No. 2]. The 
latest views of the U.N. Secretariat 
are not acceptable to us and we are 
considering what further action is 
possible.

Shri H. N. Mukerjee: The corres­
pondence laid on the Table of the 
House relates to a period of about ten 
months, from January to October this 
year. I want to know why it is that 
the last letter of the Executive Assis­
tant to the Secretary-General of the 
United Nations dated 10th October, 
1958, purporting that the status of 
Jammu and Kashmir is not yet deter­
mined and therefore the delienation 
in the U.N. map shall remain as it is, 
has not been replied to, and I also 
want to know what steps have been 
taken since our last letter in August, 
19S8.

Shrimati Lakshmi Menon: A ll the
correspondence that has taken place 
between us and the UN. Secretariat 
is placed on the Table of the House. 
I have nothing more to add

Shri H. N. Mukerjee: In the letter 
of our permanent representative, 
Mr. Arthur Lai, dated the 11th 
August, 1958, he has said that various 
misrepresentations of India’s position 
both regarding Kashmir and other 
matters, in media put out by the 
Information Department of the United 
Nations, have been continued; and he 
says also that we are protesting very 
strongly, but this is the last letter that 
we have written In October they say 
they will not change the wrong delie­
nation of the position of Jammu and 
Kashmir in the U.N. map. It is a 
very serious situation. What steps 
have we taken, and if we have not 
taken any steps, why is it that our 
supineness continues?

Shrimati UlahiBl Menon: In the
latter part of the answer I have stated 
that the latest views of the U.N

Secretariat are not acceptable and. we 
are considering what further action is 
possible.

Shri Muhammad Elias: It seems
that it is a deliberate anti-Indian 
activity of the U.N. Secretariat. Kay 
I  know whether the Government is 
thinking at a protest to change this 
anti-Indian activity in the U.N. Secre­
tariat which is jeopardising our inter­
est?

Shrimati Lakshmi Menon: It has
been stated in the correspondence 
The U.N. has no politics and therefore 
it is not anti-Indian or pro-Pakistani— 
that is the stand taken by the U.N 
Secretariat.

Shri H. N. Mukerjee: I wish to 
know from the hon. Deputy Minister 
the nature of our representation in 
the U.N. Secretariat and the possibility 
or otherwise of their being able to 
check from inside the Secretariat this 
kind of obviously anti-Indian activity

Shrimati Lakshmi Menon: This 
question needs some notice for me to 
enquire into the nature of our repre­
sentation in the U N. Secretariat.

Shri Joachim Alva: When did the 
U N. start fiddling with the map of 
India9 Was it after Mr Bokari was 
made the Assistant Secretary-General 
at the U.N. in charge of information, 
an appointment against which we 
strongly protested?

Shrimati Lakshmi Menon: I do not 
want to comment anything about the 
insinuation, but I  would like to point 
out that this particular map was pub­
lished on 24th October, 1957 for the 
United Nations Day in the Form of a 
school leaflet.

Mr. Speaker: The hon. Member
wants to know whether it was after 
or before Mr. Bokari’s appointment

Shrimati Lakshmi Menon: Yes, he 
is still there. It has been after the 
appointment of Mr. Bokari.

Mr. Speaker: Was it after that
gentleman was appointed Assistant 
Secretary-General or before?
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ffhir,T * t U U M  Menon: Yes, after.

Mr. Speafcart That satisfies him.

Shri Joachim Alva: In the letter of 
the Executive Assistant to the Secre­
tary-General dated the 16th August it 
is stated: ‘The error which you have 
pointed out is regretted. It seems to 
have been due to hasty and inefficient 
draftsmanship by the artist who paint­
ed the map” After this admission 
made by the Executive Assistant to the 
Secretary-General, may I know why 
we have not taken further steps, 
especially in view of the fact that they 
are not marking Algeria or Cyprus in 
the same manner that they are mark­
ing Kashmir7

Shrimati Lakshmi Menon: The hon
Member is just repeating the contents 
of the letter I have already pointed 
out that the Government are trying to 
find out m what possible way we can 
put forward our case for changing the 
map

Excise and Export Duty on Tea

+
*227 f  Raghunath Singh:

\  Shri Bibhuti Mishra:

Will the Minister of Commerce and 
Industry be pleased to state whether 
there is any favourable change in the 
trend of world market since the change 
of excise and export duty on Tea7

The Deputy Minister of Commerce 
and Industry (Shri Satish Chandra):
The new export and excise duties came 
into force only on 27th September, 
and it is too early to assess the impact 
of these changes on exports

Shri Kaghunath Singh: Is it not a 
fact that in spite of the reduction of 
the excise duty, our export to U K  
and Iran is falling?

Shri Satish Chandra: That is not 
correct. Only one month, October 
has passed since changes in units 
were effected and exports have main­
tained almost the same level as m 
the corresponding period of last year
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Shri A. C. Gnha: Even if the quan­
tity of export has not gone down, 
may I know whether the Indian per­
centage of British imports has gone 
down or not?

Shri Satish Chandra: It will not be 
correct to say so, I have figures up- 
to August m which the imports fronn 
Ceylon into UK. have gone down. 
Ceylon is the mam competitor in 
the British Market. Upto August, 
1958, exports from Ceylon were of 
the order of 263 million lbs. as against 
253 million lbs. upto August in 1957. 
Therefore, there is no reason to sup­
pose at present that the percentage




